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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR KRISHNA ELECTRICAL INDUSTRIES

LIMITED OPERATING IN MANUFACTURING ELECTRICAL CABLE OF T IN MADHYA
PRADESH

Regulation 36,4 (1) of the Inscrlvency and Bankruptcv Boarcl of India (Insolvencv Resolrrtion
Process for Corporate Persons) Regulations, 20161

Krishna Eleckical Indusfries Limited
CIN: U31300MP1978PL C001437

PAN:AABCK2964M

..1'..

: -..

'Name of the Corporate Debtor ;rlong lt ith
PAN / CIN No.

t\4PI llouse, Maharajpura Airpoi-t Road Gola-Ka-
iv{an r-1ir, Gwirlior, N{ adhva Prad esh, lndia, 47-100 5

2. Acie{ress of the Registered Office

Not Availableo,)- UI{L of Website

I)etails of Piace where N4ajoritv Fired Assets
are Locaterl

Plot No. 30, Industrial ,.\rea, A.B. Road, Banmore,
Ilistrict - l\4orena

4.

Not Available5. h-rstalled Capacity of Main Products /
Services

As per the last audited filranciai statement for IrY
2012-13, Revenue from operations \""'-as Rs,

775,78A,99'.3

6 QtLirntitv ancl Value of Mail Products I
Services sold in Last Finarrcial Year

For details, please
cirp.keind@gmail.com

connect toNuml'rer ol Emplolrees / Workuren

The last auditecl iinani":ial statentelit is avaiialrle

for FY 2012-2073 Kindlv mail us at

;irp.keid@gmail.com tor the sanre.

8. Further details inclr-rding last' arrailable
financial staternents ( rvith schedriles ) of
tlvo years, lists of creditors, relevant dates
for subsequent events of the plocess are

ar.ailable irt:

For tletails, please
ci rrr. kei nd crg rna i Lcom

connect to:9. E1igibilitv for Resoitttion Applicants under
section 25 (2Xh) of the Code is availalrle at :

?7rrr October, ,02f110. Last date for Receipt of expression of
interest

06d, |rlovember,202611 Date of issue of Provisional list of
Prospective Resoltition,,\ ppl icants

Last date for Subrnisston o[ Objections to
Prorzisional List

l1Lt, Ncrvemlrer,2A2612.

21.1 November,202673. Date of issrie of final list of prospective
resolution applicants

26th Novernber, 202614. Date of issue of inlormation tnemoranclum,
evaluation matrix alrd request for resolution
plans to prospective resolution applicants

25i1i Decenlber , 202615. Last date for subrnission of resolutiou plains

Process E-mail ID to subrnit Expression of
interest

cirp.keind@gmail.com16.

For cletails, please contrect to:

cir p. keincl (@ gmai i. com
t,/ Details of corporate debtor's registration

status as X,,ISME

. ('l RELEVANT PARTICULARS



Bishw,a Ilanjan
Resolution

For Krishna Electrical Industries Limited
IBBI Registra tion No. IBBI/ IPA-002/ IP-N00877 / 2019-2A210 / 12806

AFA Valicl till 31.12.2026
Registered .Address: 68 Pink City, iDA Scheme No. 94 Exhr, Ring Road, Indore -,152001

Date - A7.7A.2026

Place - Iudore


